
7$ Written Awwer* AUGUST It,  i m A m m »  H

m  whether lest jntor purchase* of 
Ammonium Sulphate were made at very 
trigh j)riM causing loss to the Government 
to the tune of several iafcto of rupees;

(b) whether the European supplier* 
sold Ammonium Sulphate to the Middle- 
Eastern countries at a price which was 
much lower than the price at which they 
«old to India and if so, the reasons therefor; 
and

(c) the price paid by India and that 
paid by the Middle Eastern countries and 
whether Government have made any investi
gation into this matter and fixed the responsi
bility for the loss caused to the Nation ?

THE M1N1STFR OF SUPPLV (SHR! 
0  fc* CHAVAN) * (la) The prices of ferti
lisers fluctuate from time to tim« depending 
upon the availability And the compelling 
demands at a particular point of time 
Ammonium Sulphate was purchased last 
year at the prices prevailing at that time 
after negotiations.

(b) and tc). The price paid bv India 
varied from $ 15 25 to $ 14 80 per Mttnc 
T a m  f o. b for the purchases made 
dtavttyi the period from August !<>7t to 
OWIlBer 1$7I. No official confirmation 
4s JftfeJtab’e regarding the actual price 
reportedly paid earlier that year by a Middle 
Za& tn  Country,

Resumption of Telephone and 
Postal Facilities with 

Pakistan trader Simla 
Agreement

2401 SHRI M S SANJEEV! R 4 0  i 
SHRI E V VlfCHEPATiL

Witt the Minister of EXTERNAL 
AfftjPAIfeS be pleased to state :

(*) whether the arrangements have been 
flnaWsed to resume the telephone and 
pcttta! facilities envisaged under the Sim’a 
A g fe e^ ti

{tO tf 90, the nature thereof; and

#  v d m  tftk arrangement will be 
*fvea*«fe<?t to t

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHR! RU REN DR A PAL SINGH) t (a) to
(c). The arrangements wiU be worked out 
when delegations of the tvft> countries 
meet, as envisaged in the Simla Agreement. 
A date for this meeting has not yet been 
Axed.
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Loss incurred bj Gujarat Mineral 
Development Corporation

2410 SHRI PRABi- t DAS PATIL 
vitll the Minister of STLEL AND MINES 
be pleased to state:

(a) whether Gujarat Mineral Develoment 
Corporation incurred a loss of Rs 13,
76,000 during 1970-71 as against Rs. 44,82,000 
during the previous year,

(b) if so the reasons therefor, and

(c) whether the Coloration hrd to 
revi*c the cost of the beneficiator plant from 
Rf 2 I crores tn 1966 to Rs, 4.8 ctores in 
1969?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SHRI 
SHAHNAWAZ KHAN) (a) to &). The 
information is being collected from the 
Government of tbte G ujarat' as the Corpora
tion is a State Government Uwterttffefag and 
will be laid on the Table « f  ihe Uow* *hcte 
weeded, i




